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LOK SABHA DEBATES 

First day of the Founh Session of the Fourth Lok Sabha 

Vol. XII] [No. I 

LOK SABHA 
Monday, February 12, 1968/Mallha 23, 

1889 (Saka). 

The Lok Sabha met at Fortll Minutes 
pt18t Twelve of the Clock. 

[MR. Si'EAXEI! in the Chair] 

MEMBEK SWORN 

(Shri S. M. Krishna) 

MR. SPEAKER: Secretary lIIay clIll 
out the name of the Member who has 
come to take oath 

1'-ECRF.TARY: Shri S. M. Krishna 
from Mandya constituency. 

SHRI K. LAKKAFPA: ( llrr llr~  

Now I demand the resignation of 
Shri Nijalingapa. 

SHRI NATH PAl (Rajapur): it is a 
unanimous demand. Nobody said' 
'No' even. 

Shri S. M. Krishna (Mandya-
Mysore). 

lUI brs. 

PRESIDENT'S ADDRESS 

SECRETARY: Sir, I lay on the 
Table a copy Of the. preside!lt's Ad-
dre!E to both Houses Of Pat'ltament 
assembIee together on the 12th. ]1'eb-

ruary, 1968. 

Presidents'  Address 
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Members of Parliament, 

I am happy to welcome you to this 
first session of the New Y rpr. 

The past year has been aIlen~ ll  

and diflkult. The country passed 
through the second successive year 
of unprecedented drought and scar-
city. Considering the disasters that 
accompanied famines in the past, we 
can take justifiable pride at the 
manner in which the entire nation 
rose to meet the grave threat posed 
to the very lives of millions of our 
countrymen. This was possible be-
cause of timely and sustained action 
by the Central and State Govern-
ments; the dedicated services ren-
dered by voluntary organizations; the 
generous and timely support of friend-
ly nations; the hard work and effi-
ciency of our workers in every con-
cerned field; and above all, the un-
bending spirit 'IllId fortitude of the 
people of the affected areas them-
selves. 

While a ~ar ago the prollpCc\II 
looked bleak' and there were dark 
forebodings about the future, the 
clouds are now be£inning to lift. The 
production of foodgnUn' is elqIected 
to be better this ~ than at any time 
in the past. Prelimina,ry estiJriates 
place production at ''ar61lnd 95 -mmioil 
toJimes whicih WI,I1,Il<l'. ~ ~ 20 millS-

~~~~~~ 

llICord production of ~ L With 
this. increas,e in PJoductiOll, ~e ~ 
situation is' expected to . be easier. 
However, a significant portion at thi,s. 
crop will naturally go towards fiWng. 
empty' larders or building up deple-
ted inventories. To bring ~a ilit  to· 
the food Situation, it is essential tp 
build up a suffi.toientl,y large bufIfr 
stock. !t is 'also n.ecessary to main-
tain a requisite level of public distri-
bution of foocigrains at controli.ed 
rates. Towards these ends, Govern-
ment are maximising efforts at in-
• ternal procurement and endeavouring. 
to builJi buffer stocks of the orrl;er of' 
3 million tonnes. All this requires 
mobilisation of domestic production. 
In addition some imports from abroad 
will still ~ necessary. 

While favourable weather condi-
tions have contributed to the increase 
in production, there is no doubt that 
a substantial breakthrough has been 
achieved in the field of agricultural 
production by the use of improved 
techniques. While in 1966-67 five 
million acres were sown with !1igh-
yielding varieties of seeds. 6 million 
acres were covered in t'le last Khari! 
season alone and a further 9 million 
'acres are expected to be covered in 
the current Rabi season. Production 
of commercial crops lLlc:e cotton, jute.' 
sugarcane, tobacco, ground nuts is 
also expeted to increase. The mi:lOr 
irrigation programme will cover an 
additional area of over 3 million acres. 
There has been 'an impressive increase 
in the use of f'ertilisers; thus the con-
BWnption of nitrogenous fartiliser in, 
the current year will be about twice 
that in' 1'965-66.. Tbe area covered by 
plant protection measures this . year 
is expected to be about three-quarters 
mDn! than last year. There h'1"e been 
striking increases in the SlJi)plies of 
tractors, power tillers, pumpS, diesel 
engines' and improved' implements to· 
farmers. 'i'he arr8;O.&8!pents for sup. 
pi! of' a~i lt ral ~ t a~ beeD. 
strengtM.neci. Progress continua til 
be. !!lillie in tile i lle ,en a~ rI' 
progranimes of aIri~ .. 841 •• 
tntnlnr. reRlIl'Ch' aDd cirt±drt 1'he-
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de.velop;ment programme for agricul-
ture atras at securing national self-
a!lfficiency in foodgrairu! within the 
l n,,~ J!Owble UmP.. 

The increased agricultural produc-
tion has resulted in a substantial in-
crease in nation'lll inr.ome, which is 
expected to be about 10.8 per cent. 
higher in the cUJTent year than in 
11160.6'Z. Improved agricWto1ral' per-
formance has also reduced the up-
ward' pressure on prices. Over the 
year as a whole, the increase in 
wholesale price W'as 5.7 per cent. as 
against 16 per cent. durin;;: ~6 , 

While fre prospects of achil'ving a 
reasonable measure of price stabi-
lity are good, it will be necessary, as 
I have already said. continue with the 
system of public distribution of food-
grains and to exercise discipline in 
respect of fiscal, monet'llry and income 
policies. 

The severe drought of the las.t two 
years adversely affected industrial 
output because industries baSed on 
agriculture could not secure adequate 
spplies of ~a  material and there 
was 'also a fall in demand due to re-
duction in incomes. Some capital and 
producer gnods industries faced slack-
ened demBCd because of restricted 
investment outlays. The slowing down 
of industrial expansion has effected 
employment opportunities particularly 
for skilled manpower. Selelctive 
measures were 'adopted by Govern-
ment to stimulate the output of 'goods 
both for export and for the domestic 
market; these included the selective 
liberaIisation of credit. placing of 
advance orders by public sector un-
dertakings, and avoidance of, import 
of items which could be manufactured 
ind.igenously. Improved agricultunll 
production and the amseQuent rise in. 
~nal incQme are expej:te(1 to stl. 
~ demand for a varietY-of ill. 

dustrial r d ~ during. the ~, 

~ 

The persistent upward movement of 
~  ~d prices, together with the 
~ aecllne 'in ,., culturai prO-
cIuet10n . d\irin t ~  , .,. • .. 

~~t e~  

of our expoJ:tIi, ~ e~l  wiUl, in~ 
re~~ prodUcti011 of fQ",,"ains aDCi 
of a n ~t r~ rllW, ater~ flu: in-. 
dU$'y, the lill ~, fQr. ~ns in the 
comma y'eu is en r~  In the 
first seven moJlths of the. current fin-
ancial year, exports wer.e 5.7 per cent 
higher than in the corresponding 
period of 1966-6.7. The. engineer.ing 
industries lrave secu,red sub&tanti.al 
export orders. AIl industrial pro-
duction picks up, it is to be. hoped 
that we shall be able to produce more. 
for overseas markets. 

Government continue to help pro-
ducers and manufacturers to increase 
and diversify production and develop 
marketing skills and competence. The 
endeavour to improve export oppor-
tunities for our products and induce 
importing countries to provide 
ftlvourahle conditions for them has 
Deen pressed through multilateral 
negotiations, bilateral agreements and 
tbe day-to-day contacts of our mis-
sions abroad. The Agreements re-
ached with the Socialist countries will 
help to sustain the expansion which, 
h'as been achieved in our trade with 
them. The successful completion of 
the Kennedy round of negotiations 
will bring to our exporters new op-
portunities for the' export of some of 
our goods to Market economies. The 
Tripartite Economic Co-operation 
Agreement concluded with the U.A.R., 
and Yugoslavia will help to increase 
our mutual trade and provide a basis 
for expanding the area of commerci'al 
co-operation with other developing 
countries. The expansion of exports 
~Mains a national objective t)f the 
i ~t priority aud will be r~ d 

wifh viroiir. 

The adverse balance of trade and 
the substantial burden of debt servic-
mg, combined with unavoidable im-
po,ts of ~ and raw materials 
for export production, have continued' 
to ~ our foreign exchange position 
difIlcult 0\1er' the' year. GovernMent 
haVe sotlght the eo-operation Or 
ii~ • trl~ anc! ~~ati nal  
insUtutlpns bl ftnl,Unr a 1D1ution to· 
the iii;bt -Jerrie. piobt'em. A mea8\Il'It-
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of assis1ance to relieve the burden 
of debt was obtained during the year 
aDd further discussions continue. 
Nevertheless, there was a decline in 
the foreign exchange reserves and it 
became . necessary to obtain further 
mort-term asaistallce from the Inter-
national Monetary Fund. 

In any scheme for promoting a 
more elIlcient handling of our inter-
national trade, the development of our 
merchant shipping and port facilities 
occupies a place of crucial importance. 
In this respect Government have 
taken a number of important steps, 
.including development of Tuticorin 
.and MBDg'alore Ports construction of 
1Ia1dia docks, e an~ n of the faci-
lities at the existing major ports, re-
organisation and modernisation of 
1Iindustan Shipyard and the setting 
up of a second Shipyard in the 
public sector at Cochin for the con-
'Struction of bulk c::oarriers of 66,000 
dead we;ght tons with facilities for re-
pairs to ships up to 85,000 dead 
-weight tons. As for our merchant 
1Ulipping, the tonnage has now reach-
ed a total of approximately two mil-
lion gross registered tons. Govern-
ment has set up a Commission to exa-
mine comprehensively the problems 
relating to the finances and economics 
of Jrtajor ports, including their mo-
dernisation. 

No annual survey will be complete 
without reference to the vitally im-
portant programme of Family Plan-
ning. This programme made rapid 
strides during the year. Its accept-
ability sPread to many new sections 
of rural as well 'lIS urban population. 
'Over 2.85 million men and women are 
estimated to be covered under the 
various Family Planning programmes. 
·This represents the highest figure re-
ached in any Bingle year so far. How-
ever in order to reach the objective 
of r~ in  the annual birth rate 
from approxim'ately 40 per thousand 
to 25 an even greater and sustained 
effort will be required. With this 
end in view, it is p1'Opoied to brine 
over 6 mWion .additional eouples 
-within the ambit of family plaDJJing 

methocla and serviceII during the 
next year. Government have alao 
under conaideration certain other 
measures vitally reltIted to population 
control 

As one looks to the future, the 
foremost task which the Govemman' 
have set themselves lies in imparting 
a new .dYDamiam to the economy 
which is recovering from the severe 
set-backs sdered during the last two 
years. Government believe that it 
is only through the process of plan-
ning that the cli1IIcultie. can be over-
• come and the COUIltry can go forwoard 
in its social and economic develop-
ment. r 

The Planning Commission is eng-
aged in the formulation of the Fourth 
Five-Year Plan which will now com-
mence from April 1969. Meanwhile, 
planning for development has been on 
the basis of Annual Plans. The An-
nual Plan for 1968·69 will be shortly 
laid before you. Both the Govern-
ment 'and the Planning Commission 
were naturally anxious that the Plan 
should be ready in time to be incor-
porated in the Budget for 1968-69. 

The formulation of our Plans calls 
for an examination of a number of 
questions. Among these the most im-
portant relate to mobilisation of re-
sources, increasing the efficiency and 
productivity of public sector enter-
prises and the proper utilization of 
science and technology. There cannot 
be adequate mobilisation of internal 
resources without a much higher rate 
of domestic savings, both public 'lIS 
well as ri a~ This. in tum, pre-
supposes a regime of self-denial and 
self-restraint without whi-ch we. c8l1-
not move forward. In order to stimu-
late effective mobilisation of resources, 
Government are considering various 
measures to simplify tax laws, ratio-
nalise taxation procedures and 
streamline the collection machinerY. 

Government are conscious of the 
need for urgently raising the efR-
clency of the pubU:c sector. TIley afe 
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reviewing the organisation 8Ild work-
ing of this sector in the context of 
the advice tendered by several expert 
bodies. Among the aspects under 
~ examinatiOn are better man-
agement, 'a more rational and a care-
:fully thought out personnel policy, im-
proved labour relations and effective 
economies through a more rigorous 
-enforcement of priorities and evalUa-
tion. 

Members will recall that during the 
lut sesrion of Parliament, the Deputy 
Prime Minister made a statement on 
Government's decision to bring general' 
insurance under socmJ. control In 

. the current session, Government ~ 
pose to introduce a bill to give effect 
to the decisions contained in that 
statement. 

I referred to the imPOrtance which 
'Governmenfs dectsion to bring general 
'Of Science and Technology to our ec0-
nomic development. With this end 
in view, Government's policy is to 
bring together, in productive and 
creative partnership, our scientific re-
search establishments, governmental 
machinery 'and industry. 

During the year under review, the 
'Thumba Equatorial Rocket Launch-
ing Station was formally dedicated. 
"The first Rohini rocket developed at 
the centre was wccessfully launched 
from Thumba. The Experimental 
Satellite Communication Earth Station 
at Ahmedabad has been completed 
and a new station wlll be set up at 
Arvi In the field of nuclear power, 
the Tara:pore Atomic Power Project Is 
.expected to be commissioned this 
year. Two more nuclear power sta-
tions are under construction. 

Government 'are conscious of the 
fact that OUr administrative structure 
must not only respond to changing 
needs but also command the confi-
dence of the people. In order to 
achieve these purposes, the Adminis-
trative Reforms Commission was 

::set up.. It has produced a series of 

reports which have evoked wide in-
terest. It is for the first time that a 
comprehensive enquiry of this kind 
has been undertaken in our country. 
The Commission had 'addressed itself 
to the problem of redressing grievan-
ces of citizens and had made certain 
recommendations. Government have 
now decided to set up a statutory 
maehinery to enquire into complaints 
aileg!ng corruption or injustice arISing 
out of mal-administration. The ma-
chinery will be he'aded by a Lokpal 
who will have authority to enquire 
into the allegations arising out of 
administrative arls of Central Minis-
ters and Secretaries. The Lokpal 
will also co-ordinate the working of 
two other functionaries of the status 
of Lokayuktas. The first will pri-
JlIIarily go into allegations of corrup-
tion and the secOOd into other allega-
tions made against Central Govern-
ment servants lower ia rank than 
Secretaries. A Bill on the subject will 
be introduced in Parliament during 
the present session,. 

There are certain aspects of our 
national life which are a source of 
constant concern to Government. Un-
employment, specially amongst edu-
cated and technically qualified youth, 
is naturally a matter of disquiet. 
However, there are no easy, short-
term solutions. These problems can 
only be solved in the measure that our 
economic growth provides increasfug 
employment' opportunities which will 
absorb the output of our edlJaltionai 
and technical institutions as well as 
take care of population increase&. The 
Planning Commission is critically re-
examining the earlier forecast of our 
manpower requirements. In the 
meantime, Government earnestly hope 
th'at our young men and women, 
conscious of the dignity of labour, will 
not hesitate to accept such employ-
ment opportunities as might be avall-
able at present even if the work in-
volved does not measure up to their 
technical qualifications. 

The socio-eeonomic advancement of 
the hitherto under-privileged sections 
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of our s iet ~tl e Scheduled i~ 

the Scheduled Tribes and thE: &ck-
W'ard Classes, re ~ a matter of the 
utmost interest IUld c;onCllrJ;l to Goy.. 
erml"..ent wlillE: a 'great de<\lhas 
been done to ameliorate thltir ~ti ~ 

Government are ns i ~ that Dl,Qfe 
remains to ~ done. In tb.\s res~ 
too, the final l~ er to 01U' prohleltl 
lies in the ~ l  gt'owth of 01U' eco-
nomy. 

Both in the short-term and in the 
longer perspective, all our hopes for 
economic recovery and further growth 
depend on orderly functioning of our 
democratic institutions, the hard wc()rk 
of our people, their sense of self -dis-
cipline, the productivity of their 
labour and the ID'IIintenance of indus-
trial peace. 

It is a matter of concern that there 
has been a recrudescence of divisive 
forces causing con1Ucts and violence 
either in the name of region, or 
language or community. This is a 
matter for deep natioll'al concern 
transcending party affiliations.. It 
was in recognition of this that both 
Houses of Parliament had given their 
unqualified support to efforts ~in  

made to curb communalism. The ap-
pointment of a Commission of Inquiry 
headed by 'a former Judge of the Sup-
reme Court to enquire into the major 
incidents that took place in di1ferent 
parts of the country in recent time, 
reflects Government's determination 
to do everything that lies within its 
power to curb the forces of disrUption. 

In a country as large as ours, there 
will always be problems which ali-
tate people in one part or the other. 
However, w.e have _ political ll)'lltem 
in which all these probltmlS can be 
brought up for dispassionate con-
sideration b:v the repaeeatatives of 
the pegpw. Reasoned dehale Qlclpp-
suasion are the 0Dly, ""'" of ckAIo-
aatic fuDcticming. Violent alitation 
~ tile ~ w.u-the d81MeDtto 
~ aDd 'PMIerniees tIIa fuImIIa-
tiona of national unity. 

It is .. ~, r of citeJl react to Gov-
etI\ment UIat there sAowd be demo-

Itr~ ns I\Qd act$ of J..wleIsnelll over 
the ~e ~e ~ ~ PIU'ts of 
the cou .. ~  The QVw,ritlinc obiec\tvoe 
of Govenune4\t's ~ lMe policy is to-
strel:llthell. the ~t  of tl\e COIUlU7 
and to pro.w.ote the iD.W&ra tion 01 our 
peQple, while r~ i in  full GPIIOrlu-
nity to &II sections of the commuaib"' 
for self-expression and cultural deve-
lopment. It is Government's earnest 
lwpe that all controversies about 
language will now be ended. What-
, ever practical problems arise in the 
implementation of our l'anguage policy 
and programmes should be approach-
ed in a spirit of understanding and 
mutual accommodation. 

Government are convinced that co-
operation 8J;ld understanding between 
the Central 'and State Governments 
will continue to serve and advance 
the larger national interest. On their 
patt, they reaffirm their desire to 
work in harmony with State Govern-
ments irrespective of party affiliations. 
And in turn, they expect similar co-
oper'ation from state Governments. 

Government h'ave made earnest 
effort to evolve a national consensus 
on the question of reorganisation of 
Assam in consultation with leaders of 
various political parties in Parlia-
ment, and the representatives of diffe-
rent seetians of opinion in Ass8J)1. It 
is hOPed that with their - e~ti n 
a satisfactory solution will be founcf 
in the near future. 

The late Shri Mehr Chand Mal\ajan. 
former Chief Justice of India, subml'-
ted his report in August last on the 
question of boundary adjustment bet-
ween Mysore and Maharashtra ancf 
!(ysore ucl I ~  Govemment 
~ tbat tbe8 ~d r  pfQbleW 
win ~ SIlUll(actorily resolved. 

To meet the ~ ~tII on" 
Ouf baIdert. w..- ,~~ ~i l I

pNVe tile ,..·ef r~~ i  ot o.ur 
De'-~ ~ r l~t 
and modemllatlon are proceedlDe 
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steadily. Within the resources avail-
able, our all' tiefenee arrangements 
have also been iMProved as part of 
the overiU DeA!nce Plan. Modernisa-
tion Of the Na9y anti eX1>i1nsion of 
our ship holdings have made good 
progress. Giwerrtment will continue 
the special efforts to promote self-
reli'ance in the field of Defence Pro-
duction. 

The threats across our borders from 
two of our neighbours continue. While 
we seek friendly and peaceful rela-
tilms with them, we are determined 
to make the necessary sacrifices in 
defence of the territorial integrity of 
the country. 

The steadfast pursuit of peace, in-
ternational understanding and co-
opel'ation continue to be the basic 
objectives of our foreign policy. These 
objectives coincide with our enlight-
ened national interest. Government 
are convinced that in the present-day 
world, the principles of co-existence 
alone provide the framework for in-
ternational peace. 

In the world today, there are many 
sources of conflict and tension. The 
most dangerous of these lie in Viet-
nam and West Asi'a. Government are 
convinced that the tragic confiict in 
Vietnam can only be resolved by 
political and not by military means. 
<l<lvemment have, therefore, consis-
tently, appealed for an unconditional 
stoppage of the bombing of North 
Vietnam 'as the first step towards a 
peaceful settl~ent  An increasing 
number of countries in tire world sub-
lICribe to this View. 

The crisis in West Asia remains 
"Unresolved. The lOnger a just tIOlu-
tiou i~ delayed, the more difficult 
"'\lO'oIild be the problem. As • member 
of the Security Council, we have con-
sistently supported all the efforts 
made to find an early and equitable 
setHemer:l sO thAt no Stilte is sHowed 
to retain the fruits f)! a re~i n and 
that every State in the area ill sble to 
live . in peace aZId .sec:urity with its 
nei rs~ 

Nearer home, we are glad that our 
relations with Burma, Ceylon, Nepal 
and Afghanistan are cordial and the 
areas of mutl.\al understanding and 

-~ati n with them are being 
steadily enlarged. This growing cor-
diality has been reflected by the visits 
of the disinguished leadem of these 
countries to India, and the visits of 
the Prime Minister and some of her 
colleagues to these countries. 

It is a matter of regret that our re-
lations with Pakistan and China re-
,main unsatmfactory. We had hoped 
that the solemn Declaration of Tash-
kent would provide a basis for the 
development of peaceful and co-ope-
rative relations with Pakistan. Gov-
ernment have earnestly tried jo) bring 
aboUt a nonnalisation of these rela-
tions as befits two neighbouring coun-
tries with !So many ties in common.. 
The restoration of mutual contacts, 
the full ,l'e-establishment of the sever-
ed communications and the reactivi-
sation of tmde and commerce will 
fIIcilitate the COnsideration of other-
questions. We hope and trust that 
wi9dom and statesmanship will pre-
vail, so that the fabric of friendship 
and understanding is gradually built 
up for the benefit of the hundreds of 
millions of citizens of both countries 
lind in the interest (If peace and har-
mony in the area. 

As for OUr relations with China, we 
have alwaYs'wi'ahed the Chinese peo-
ple well. We naturally expect China 
to respect our right to pursue our 
own domestic and foreign policies. 
The principles Of mutual respect, non-
aggression and non-interference alone 
provide a durable basis for inter-
national relations. On our part, we 
seek restoration of our relatioll'S with 
China on tbese principles. 

Out country had the honour of 
being in the vanguard of the move-
ment for the liberation of peoples 
from colonial rule. We have also stood 
f('t· the ending f)f the odious practice 
of racial discrimination and oppres-
sien. We shall. continue to espouse the 
catme of the suppressed peoples of 
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Soutilern Rhodesia, South West Africa 
and of the Purtugese colonies rilr their 
independence and liberation. To those 
struggling against the barbarous po-
licy of apartheid, our unrelenting sup-
port shall continue. 

Our relations with the sovereign 
and independent States in Africa have 
become many-sided. We are actively 
collaborating with a number of these 
States in economic, technical and 
educational fields. 

It is gratifYing to note that the 
process of detente in Europe con-
tinuES. Our own relations with the 
European nations, regardless of their 
political sYstems and ideologies, are 
growing satisfactorily. In different 
ways, they are partners in our efforts 
at economic progress for which we 
thank them. We shall continue to 
work for the strengthening 0' our 
trade and economic relations with 
them. The continuing cordiality and 
friendliness of our relations with the 
U.S.S.R. and Yugoslavia have been 
reflected in the visits of President 
Tito and Chairman Kosygin, whom we 
had the pleasure to receive in our 
midst recently. We have received 
valuable assistance from the U.S.S.R. 
for which we are grateful, and are 
confident that with our common dedi-
cation to the principles of peaceful 
co-existence our relations will con-
tinue to flourish. 

Ths U. S . A. continues to extend to 
l1'3 valuable and substantial economic 
and fOOd aid whiCh has helped us to 
tide over difficulties in the past and 
lIhould assist us in the growth of our 
economy in the future. We are grate-
ful for their understanding and help. 
With the countries in the American 
Cotinents, we have happily no special 
problems and our bilateral relations 
with them are friendly. 

We are thankfUl to Australia, Bri-
tain, Canada, France, Japan, the Fe-
deral Republic of Germany and other 
friendly countries for their economic 
help. 

Our relations with the countries of. 
South and South East Asia are deve-
loping satisfactorily aJld We look for-
ward to further strengthening of our 
ties with them, more sPecially in the. 
sphere of economic co-operation. 

That the friendship of India is 
valued bi' many countries is evident 
from visits paid to us ,by distinguished. 
Heads of State and Government and 
other leaders from varioUs countries. 

We are glad to be hosts to the-
'second United Nations Conference on 

Trade and Development. It is to be 
hoped that this Conference will suc-
ceed in giving to the international 
cO"mmuriity a concrete programme of 
action designed to bridge the increas-
ing economic gap between developed 
and developing nations, Government 
are deeply convinced that the present 
wide disparities between the rich and 
poor nations constitute the foremost 
caUSe of instability and tension in the 
world today and pose a threat to' 
peace and security. 

This broad survey of our internal 
and external affairs will not be com-
plete without a reference to the legis-
lative and other business Which will 
come up before you. 

The estimates Of receipt and ex-
penditUre of the Government O"f India 
for the next financial year 1968-69' 
will be presented to you for conside-
ration shortly. 

It is the Intention of Government 
to bring before Parliament the fol-
lowing legislative measures during the 
current sess\on:-

(1) The Companies (Amendment) 
Bfil, 1968. 

(2) The Armed Forces (Special 
Powers) Continuance Bill, 
1968. 

(3) The Central Silk Board (Am-
endment) Bill, 1968. 

(4) The Forward Contracts (Re-
gulation) (Amendment) BIll, 
1968. 
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(5) Bill to rationalise the nomen-
c1ature of the Indian Customs 
Tarift. 

.(6) The Public Premises (Evic-
tion of Unauthorized Occu-
pants) Amendment Bill, 1968. 

(7) The Gold Control (Amend-
ment) Bill, 1968. 

(8) The Central Excises Bill, 1968. 

A Bill will be introduced to replace 
the Delhi Munici.pal Corporation 
(Amendment) Ordinance, 1968 (No.1 
of 1968). 

Members of Parliament, have 
briefly touched upon some of the more 
important issues before us. After 
many centuries, the people of India 
are going through a procl!'3S of dyna-
mic change. It is a challenge to us 
all to answer the urges and needs of 
our people. Important national prob-
lems must be placed above party poli-
tics. Goverrrment will be ready to sit 
with leaders Of all Parties and take 
counsel with them on major issues of 
interest and importance to the nation. 

May I now commend you to an ~ 

ther year of constructive labour and 
wish you success in your endeavours? 

lUI hrs. 

OBITUARY REFERENCES 

MR. SPEAKER: I have to inform 
the House of the sad demise of five of 
our friends. namely, Sbri Chuanjit 
Ra:, Shri Rupnath Brahma, Dr. M. S. 
Aney. Hafiz Mohammed Ibrahim and 
Shri Deen Dayal Upadhyaya. 

Shri Charanjit Rai was a sittme 
Member of this House from Dusa con-
stituency of Rajasthan. He used 
to take an active part in the proceed-
ings of the House and was a force-
ful speaker. He passed away at 
Bombay on the 1st January, 1988 at 
the early age of 50. 

Shri Rupnath Brahma was wo a 
sitting Member of this House from 
constituency of Assam. He Was el-
ected to Lok Sabha in tDe last gen-
eral election but his seat became vac-
ant as he did not resign his seat 
in the Assam Legislative Assembly 
within the prescribed period. He was-
re-elected to Lok Sabha in the bye-' 
election so caUSed and took his 
seat in the House d rin~ the last, 

session only. He took active inter-
est in the proceedings of the House 
particularly those pertaining to As-
sam. He" passed away at Kokrajhar 
on the 23rd January. 1968 at the age-
of 66. 

Dr. M. S. Aney was a Me ~r 

of the Central Legislative sse l ~ 

Constituent Assembly of India, Sec-
ond and Third Lok Sabha dUring the 
years 1924-30, 1935----40, 1947-48 and 
:e59-67. He served the country in 
various capacities. He was a man 
of the highest integrity and patriot-
ism. The President recently honour-
ed him with Padma Vibhushan as a 
mark of the nation's appreciation of' 
his services. In spite of his age and 
indifferent health, he used to attend 
the House during the last Lok Sa-
bha and take part in the proceedings 
of the House with the zeal of a youth. 
He passed away at Bombay on the 
26th January, 1968, at the age of 
88. 

Shri Hafiz Mohammed Ibrahim pas-
led away at New Delhi on the 24th 
January 1968, at the age of 78. He 
had been a Minister in UP for several 
years and was the Union Minister of 
Irrigation and Power during the 
years 1958 to 1963. He was also-
the Governor of the Ptmjan for 
the some time. He was imbued with 
great qualities of being sober, toler-
ant a patient in dealing with prob-
lems which confronted him. 

Shri Deen Dayal Upadhyaya waS' 

the President of thJl Jan Sangh. H.,. 
met with the tragic and untimely 
death yesterday. the 11th February 
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[Mr. Speaker] 

of all sections of our society. He was, 1968, near Mughal Sarai. Shri Upa-
·dhyaya was a selfless and dedicated 
"Worker. The country will be the 
poorer by his loss. 

. as you have mentioned, a man of 

We deepJy mourn the loss of these 
friends, and I am sure the House 
will join me in conveying our con-
<Ciolences to the bereaved families. 

'!'HE PRIME MINISTER AND 
LEADER OF THE HOUSE (SHRI-
MATI INDIRA GANDHI): Sir, we 
. share your sorrow at the passing , 
away of some of our esteemed col-
leagues in this and earlier Parlia-
ments, and I should like to pay res-
pect to their memory on behalf of 
this House. 

Shri Charanjit Rai had just be-
gun his career as a legislator nfter 
having made a mark in the world of 
sport and in industrY. 

Shri Rui:lnath Brahma had render-
ed great serviCe to Assam, devoting 
his life to social work and specially 
to the uplift of the tribal people. 

We shall all miss the venerable fig-
ure of Dr. M. S. Aney, a figure whom 
I personally had known since verY 
. early childhood. Since the days of 
LokmanYa Tilak he was in the front 
rank of· national affairs. He was 
an active Member of the old Central 
Assemblv and of the Constituent 
. Assembly. In the Lok Sabha, his 
decisive interventions were always 
heard with respect. I am sure this 
House will join me in paying a 
tribute to this great scholar and vet-
eran patriot who Served our country 
well and in many ways. 

With your permission, I "hould 
also like to refer to 8hri Hafiz Mo-
hammed, Ibrahim, an old colleague 
whom wI'; remember today. He gave 
dedicated service to the country 
.. ever eince the old KhiJafat days. 
ilabouring for unity and integrity 

deep humanity, of wisdom and of 
courtesy. He had varied experience 
in administration, as a Minister in 
UP, as a Member of Parliament, as a 
member of the Union Cabinet and 
again as a Governor of the Punjab. , . 

Yesterday the death occurred sud-
denly and in tragic circumstances of 
Shri Deen Dayal Upadhyaya. As 
President of the Jan Sangh, he occu-
pied a prominent place in our public 
life. He was a man Of firm ideals to 
which he dedicated all his energy. His 
demise will be widely mourned. 

On behalf of the House, I should 
like to offer our condolences 'in:i gym. 
pathy to the bereaved families. 

SHRI RANGA (Srikakulam): 
Mr. Speaker, I join with you and 
the Leader of the House in mournin'g 
the deaths of all these "friends and 
national workers. 

Shri Charanjit Rai was one of our 
valued colleagues, in our Party and 
also in this House. During the short 
time that he had been a Member of 
this House, he had evinced great in· 
terest in agricultural problems and 
also in the welfare of the kisans. 
Though he rOSe to be a very progres-
sive and prosperous industrialist, he 
continued to be loyal to his social 
origin and, therefore. championed the 
cause of the backward classes, and 
?Iayed his role as one of their leaders 
in the All·India Backward Classes 
Organisation. 

Dr. Aney was one of our veteran 
national leaders. I had the honour of 
being one of his colleagUes when he 
pre'3ided over the special session of 
the Congress in Calcutta, and we 
both were the recipients of attentions 
from the police. He had been our 001-
leallUe for many decades and in the 
~ e'arliest Legislative Assembly . when 
!the Congress allowed some Of its 
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members to join here at the Centre, 
he was one of the tallest people, and 
from that time onwards he had been 
in the front rank of our national 
leader~  As YOU have yourself said, he 
was as active as a young member in 
this House, and even more dutiful to-
wards his responsibilities towards this 
House than even young people. He 
was a very great leader of Vidarbha. 
He wanted to have a separate state 
for that area, and he made r~at sac-
rifices for the people of Maharashtra 
and. Vidarbha. He was one of the 
valued colleagues and followers of 
Lokamanya TiJ.ak as well as Mahatma 
Gandhi. 

Shri Deen Dayal Upadhyaya hall 
been one of our friends in our national 
work during this deade. He was one 
of the founders of the Jana Sangh 
which has now risen to be one of our 
national parties. It was only recently 
that he became the President of that 
party after having been its General 
Secretary for many years. As I look-
ed at him this morning, I did not feel 
he died of a natural death. The face 
W8'3 there, it looked as if he died in 
a natural manner. What happened we 
do not know. What happened while 
he was gOing on the train all alone 
we do not know. We learn now that 
some enquiry is being instituted. It is 
proper that an enquiry at the highest 
level should be instituted lest similar 
misfortunes should befall people who 
may be in lIuch eminent position in 
our national politics, because we must 
be sure U,at in our democracy the 
life, liberty, of every one of our na-
tional workers, not to sPeak of every 
one Of our citizens, is held sacred and 
would be protected properly and 
effectively by the Government whe-
ther it is at the State level or at the 
national level. We deeply mourn the 
death of this young. energetic, 'POw-
erful personality, and we mourn the 
death of all our collealnles in our 
HOl1'3e. and I join you and the Prime 
Minister In making a request to send 
our condolences to the bereaved fami-
lies of these people. 
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SHRI ANBAZHAGAN (Tiruchen-
gode): Mr. Speaker, Sir, on hehdlf of 
the D.M.K. Group, in this House, 1 
wlsh to join in expressing our deep-
felt condolences to those respected 
leade~s of society in their own respect-
ive ways, and especially, Charanj'it 
Rai, who was a Member of this 
House, and who was contributing to 
the proc,edings as well, is nO more 
with us, and the DMK expresses its . 
heart-felt condolences to his be:-eaved 
family, and to the families of "thers 
also; Mr. Rupnath Brahma, who is 
no more with us and to Dr. M. S. 
'Aney, who has contributed much in 
those old days as well as in the third 
Lok Sabha and who was a great 
statesman. 

We also condole the death of Hafiz 
Mohammed Ibrahim who was one of 
those who took part in the liberation 
movement and who was also one of 
the greatest statesmen of this coun-
ry. 

I wish to express the deepest con-
dolences on the sad news, in tragic 
circumstances, of the demise of the 
President of the Janasangh, Mr. 
Deendayal Upadhyaya. It i5 a shock-
ing news to the whole nation; and 
especially the circumstances under 
which we hear that he was more or 
less so helpless; such thingS should 
not occur at all in thkl country and 
especially for political leaders. The 

~le nation nOw feels, whether he 
belongs to this party or that party, if 
it was in anyway any attempt by 
anyone else to murder such a great 
leader, if it has happened so, such • 
psychology or Buch an lmpression on 
the mind of the people should be re-
moved from this country once for all. 

We . express the deepest sympathy 
of our group and We join with the 
Chair as well as the Leader of the 
House in the condolence. 

SHRI H. N. MUKERJEE (Calcutta 
North East): Mr. Speaker, Sir, yOU 
will pennit me to associate my party 
and myself with the sentiment. of 
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BorroW which have been expressed at 
the passing away of so many of our 
friends and colleagues. 

Shri Charanjit RBi who was a 
Member of this House, to me will 
continue to be remembered Sf one of 
that gallant band of sportsmen who 
raised high the banner of our coun-
try and in the days when India W8l! 
really supreme in hockey, he was one 
of those stalwarts who had a dis-
tinguished place in the Indian hockey 
team. 

Shri Rupnath Brahma was active 
mainly in his own State of Assam, but 
we have known him here also as a 
Member who was liked and, in parti-
cular, his working in Assam, I am 
sure, will continue to be cherished in 
this age. 

To those of us who had the ad-
\'antage of coming in touch with the 
late Dr. Aney, it wll'3 a shock to learn 
that that venerable figure shall no 
longer be geen not only in the Lok 
Sabha and its precincts but anywhere 
dse in this country. Dr. Aney was an 
institution by himself. Those of us 
who tried to make some study of the 
history of our national movement are 
well aware that he has a very secure 
place in the galaxy of those who con-
tributed substantially to the achieve-
ment of our freedom. 

When he was in this House, he was 
nlready an octagenarian but we found 
him so active, so regular in his atten-
dance, so COll'3tant in his performance 
of parliamentary duties that he was 
an exemplar to so many of us who 
were so many decades his junior. We 
discovered a Iso the man in him, his 
affection with nature and the way in 
whiCh he could make friends with all 
sorll.> of people. We noted also his 
wonderful scholarship and his accom-
plishment in Sanskrit poetry, but we 

admired above all a man who was 
to his finger tips a patriot of the finest 
order. 

Another man built more or Ie. in 
the same clay was Hafiz Mohammed 
Ibrahim, whom we saw here for' 'a 
short while. But we know also that he 
had played a leading role in our na-
tional movement. A nationalist to the 
marrow, he reminded us of those won-
derful days of Hindu-MuSlim frater-
• nisation, days which should come back 
to our minds particularly beca\aSe of 
certain dastardly things which are 
taking place, days of Hindu-Muslim 
fraternisation which was embedded 
so to speak in the staunch national 
character of Hafiz Mohammed Ibra-
him. Dr. Aney and Hafiz Mohammed 
Ibrahim have died full of years and 
honour. After all, nature will take its 
toll. Death will come when it will 
come and we can put in no caveats in 
regard to that, but in so tar as the 
death of Din DaYal Upadhyaya Is 
concerned, I am afraid the whole 
country would feel deeply perturbed, 
particularly because of the circumstan-
ces in which his death appears to have 
occurred. J did not know him too 
well, but J had occasion to meet him 
and J could see something of the man. 
his simplicity and the utter dedication 
with which he had espoused the caUBe 
that he had taken up. He has died in 
circumstances which are extremely 
disturbing and J supoort the plea 
which has been already put forward 
bv mv friends th9t there should' be a 
throuJ(h-golng investigation into the 

circumstance in which he met with 
his death. In his death, we have 

lost " front t'ank ftgure in the poUti-
cal life of the ~ ntr  llDd it Ii. a 
thousand pities that our COuntr:o'8 

condition appears to be that the death 
of such a man could take place in the 
conditions which have been reported 
to us. 

I beg of you, Sir, to let us aSSOCiate 
ourselves with the condolence that 
you have expressed and the leader 
of the House has also supported. 
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~ ~ if; mtf It qq;ft ~ 
qR 'fI'lfiI'TIi ~ lfi'mT ~ I 

SHRI P. RAMAMURTI (Madurai): 
Mr. Speaker, Sir, please permit me to 
associate myself and my group in Par-
liament with the sentiments of deep 
sorrow aDd condolences ove. the de-
mise of so many of our colleagues 
either in the House or outside in our 
public life. Bapuji Aney had played 
a very important role in the freedom 
.struggle of this country for many 
years. As a young boy studying in' 
the high school I was naturally amus-
ed in the beginning with that 'Maha-
rashtrian Pugree' ahout whom 1 used 
to read very often in the newspapers. 
Later on, in 1932, when the Congres., 
was made an illegal organisation, when 
we were conducting the Civil Dis-
obedience Movement, it was decided 
that we should conduct the annual 
leSSion in Calcutta. Despite the ban 
on it by the British Government many 
of Us had gathered secretly from vari-
ous States as delegates to that Cong-
ress session which was held in the Es-
planade Maiden. Shrimati late Nalni 
Sen Gupta was the Chairman of the 
Reception Committee. We were 
happy-after all at that time I wa, 
just about 23 or 24 years-and when 
we gathered there we were beaten up 
like hell by the police and the meet-
ing was dispersed. Bnt in Qite of 
all that it was Shri Aney who encour-
aged us, who gave us confidence that 
despite all the ban that the British 
Government may impose on \III the 
Congress could be held and it was held 
at that time. Even during thnt period 
we were attracted by the simplicity of 
the man. by the fact that he had the 
eourage of conviction even when he 
had to differ from his colleagues, and 
he played a great part in the countrY's 
ai!airII almost till his demise. 

Shri Hafiz Mohammed Ibrahim 
Joined the Congress-it is all easy now 
to Join the Congress-when the Con!!-
ress was not a going concern. In those 
days of 1935 and 1936, when at any 
time the Congresl Party was likelY 

to be repressed by the BritiSh Gov-
ernment, when there was a sort of 
feeling among the Muslims that they 
shOuld join the Muslim League, it re-
quired a tremendous amount of cour-
age and conviction for him h join the 
Congress in the national struggle for 
Independence. 

As far as the death of Shri Deen 
Dayal Upadhyaya is concerned, I have 
not had the honour of knowing him 
personally. But one thing is clear 
that he was a man who was dedicated 
to the ideal which he believed to be 
correct. The circumstances attending 
his death are extremely suspicious. I 
support the demand made by Shri 
Vajpayee that there must be a 
thorough probe and if anybody is 
found gqilty of this distardly murder, 
the guilty must be brought to hook. 

With these words, I once again asso-
ciate myself with the sentiments ex-
pressed by you and I join with you 
in sending our condolence to the mem-
bers of the bereaved family. 

SHRI NATH PAl (Rajapur): Mr. 
Speaker, Sir, it is a very sad ~i n 

when the House is called upon to 
mourn the death of some of our es-
teemed colleagues. Today is. a very 
sad day when we are here to mourn 
the death o..f a large number of Mem-
bers who belonged to this House and 
one who never was a Member of this 
House but was dedicated to the cause 
of this country. 

Sir, I pay my tributes to Shri 
Charanjit Rei, Shri Rupnath Brahma 
and Shri Hafiz Mohammed Ibrahim. I 
should like to say one or two words 
ahout Dr. M. S. Aney and Shri Deen 
Dayal Upadhyaya. 

Dr. M. S. Aney belonged to a g£Ile-
ration of Indian leaders when scholar. 
ship and leadership were not incom-
patible as they have become todny. 
There was a generation of Indian 
leadership who thought that Jnan 
and KarnJa will have to go VeaalI 
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[8hri P. Ramarnurtil 
and he. I think, not only preached but 
in a very rare way combined in his 
own life Yoga, Karmasu and Kausha-
lam. Whatever he undertook, he tried 
to do it to his very best. He did the 
job of sitting in this House. attending 
to his duties as an M.P. or do his duty 
as a Governor or his more onerous 
duty as a fighter in the national strug-
gle for Independence but never did 
this touch of scholarship, its refine-
ment, leave him. It was very inspir-
ing to us. Now and then, when some 
very presence in the House was inspir-
ing to us. Now and then, when Borne 
of us tried to perform and did our 
very ~t, nothing was more reward-
ing than to be patted on the ba.:k by 
Dr. Aney because that carnl! from 
somebody who was totally disinterest-
ed and who took pride in the fact 
that the new generation was coming 
up. He was a very rare combination 
of scholarship, selflessness and dyna-
mic leadership. 

One thing that inspired us most was 
that, thoUgh we had to disagree with 
him on a variety of issues. he brought 
a rare comibation of deep cODviction 
and total freedom from rancour for 
what he stood and fought for, that is, 
the creation of a Vidarbha-I differed 
and I still differ-and what I always 
admired waS that, though !.here was 
r'sk of being misunderstood, he stuod 
for the cause which he thought was 
a just cause. I do not think we would 
have like of him in this House. 

In the death of 8hri Deen Dayal 
Upadhyaya, it is not only the Jana 
8angh which has suffered a grievous 
loss but perhaPs the country too. He 
was constantly engaged in one task, 
in the completion of one revolution. 
India is simultaneously ecgaged iIl 
a~  revolutions, social revolution, 
political revolution and economic re-
volution. But the one revolution 
which Tilak, Gandhi and Subhas 
Chandra Bose tried to push India to 
nationalism is incomplete. To me. 
anybody who tries to push it ahead, 
whatever his Party label may be, is a 
great Jon of India. Even today the 

revolution is incomplete. Before I 
am misunderstood, let me say. I know 
how many Chinese there are in t.'1e 
world, how many PaIqstanis there are 
in the world but I do not know how 
many Indians there are in the world. 
I know how many Bengalis, Marathis 
and TaDiils there are; I know . how 
many Reddles and Brahmins there 
are, but I do not know how many 
Indians there are in this country. 
Therefore, the completion of this task 
of making .this a natioD of Indians is 
• the greatest of our revolutions and 
Shri Din Dayal Upadhyaya was a Mn-
stant, valiant fighter on this very vital 
front of revolution, that of natiDllll-
lists. He died in very tragic circum-
stances and, therefore, when we stand 
by the blow of the news of his death, 
the shock becomes all the more aggra-
vated when we know of the tragic 
circumstances. I endorse the plea 
made by Shri AtaI Behari Vajpllyee 
that we shall not be saitsfl.ed if the 
State Governmect itself con-
ducts the inquiry; the Union Govern-
ment should depute some of Its best 
men to associate themselves with this 
inquiry. I pay my tributes on behalf 
of my Party to the very baliant and 
dedicated fighter for India's unity. 

S1mI N. C. CHATTERJEE (Burd-
wan): I want to associate myself with 
what has been said paying tributes 
to the memory of those who have 
departed. 

It has been said that Dr. Aney was 
a great son of Maharashtra, but we 
are now today paying tributes to his 
memory as an outstanding fightP.r in 
the battle of India's liberation; he was 
a true votary of India's heritage and 
culture and he was really dynamic 
and always inspired confidence. His 
attendance in the House was an 
example to many younger men; he 
used to come here regularly-all of 
us will remember that-punct.ually at 
11 a.m. and used to stick to his S!l1t 
to the last minute. That was a won-
derful thing. His loss creates '1 void 
which cannot be filled. Actually 
Maharashtra has produced great men. 
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You must remember that in India 
today when so many centifugal forces 
are operating and the regional forces 
are attempting to cloud our national-
ism. Although Dr. Aney fought for 
Vidharbha, he never forgot India's in-
tegrity and he never tried to imperil 
it. That was the cause which was 
very dear to him. 

I am one of those who werp, privi-
leged to' work withShri Deen Da)'al 
Upadhya),a and I want to pay a tri-
bute to his sincere work. He orga· 
nised a big conference at A1pritsar. I 
was allSOciated with an All india or-
ganisation and was requested by him 
to preside over it. I was simply 
struck by his wonderful organiung 
effort and his quiet and unostentatious 
manner of working; he was a Synthe-
tic force and he did an admirable 
work, completely devoid of passiOll!'. 
I had the privilege of being arrested 
along with Dr. Shyama Prasad Muker-
ji in the Kashmir movemomt and I 
was kept in detention in the Delhi 
Jail for some days. Dr. Shyama 
Prasad Mukerfi also used to tell me 
that he had a great admiration for 
Shri Deen Dayal Upadhyaya; he told 
me that he was absolutely sincere, 
straight-forward and devoted to the 
cause. Whether yOU agree with his 
prinCiples or ideologies, you must ad-
mire this man and it was mostiy due 
to him that the Jan Sangh Is what it 
Is today eVtoll after the departure of 
Dr. Shyama Prasad Mukerji Jan 
Sangh Is particularly unfortunate in 
having had a triple tragedy in lasing 
three' distinguished Presidents-Dr. 
ShYIIma Prnsad Mukerji in very tragic 
cirCWlllltances in Srinagar in the 
Kashmir movement, Dr. Raghvlr, and 
now this young man, when he was at 
the height of his glory and power. 
We are all very much perturbed over 
the manner in which. hls death was 
reported and how it happened. I 
strongly IIUpport the suggestion made 
by Mr. Atal Behari Vajpayee and 
other friends, specially Mr. Nath Pal, 
that there should be a thorough IIJld 
searching probe and. those guilty must 
be broUlht to book IIJld punilhed. 
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i!fi"W i I 
SHRIMATI NIRLEP KAUR 
(Sangrur): I stand for my 

party, Shromani Aqali Dal and 
myself in memory of our 
veteran public men who served our 
country in different political spheres 
and served it well with digrJty, 
honesty and sineerity. Today they 
are not with ua anymore. W. moum 
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not the demise of their bodies, but the 
absence of their good deeds. The best 
homage We can pay them is to remem-
ber and follow the good they did. 

bHRl J. B. KlUPALANI (Guna): 
You will allow me to associate myself 
with the sorrOW that has beoo eX 

pressed at the demise of these public 
works and patriots. Allow me also to 
aasociate myself with the tribute that 
"as been paid to their memory. 

Shri Aney was known to me l.Ir 
more than 50 years. He was the last 
of the companions of Lokamanya 
Tilsk. He was a great 8Cholar in 
Sanskrit. He was a man of great 
hospitality and generosity. We have 
seen his devotion to duty that even 
when he was more than 80 he attend-
ed this House regularly and sat 
through the proceedintl. 

So far as Shri Deen Dayal Upa-
dhyaya is concerned, it is veTy 
tragic to contemplate the clrcumstanc-
es in wbleh the death of this young 
man took place. I came in contact 
with him sometimes, and I found him 
as a man simple in his habits, sincere 
in hJII outlook. Though he belonged 
to a party, he had a catholic outlook, 
ud not only the Jana Sangh has lost 

a great leader, but our country has 
lost a sincere patriot. I also associate 
myself with the demand that is made 
that the circumstances of his death 
must be investigated not only by the 
U.P. Government, but also by the Cen-
tral Government. I have no doubt 
that this will be done because if this 
is a case of a political murder, then ; 
do not know how many of us stand in 
danger. It will be a sad day whe;J. an 
innocent man like Shri Upadhyaya, 
who ofl'ended nobody, should come t'J 
an end like tbJI. 

I pay my humble tribute to the 
memory of all these departed patriOts. 

MR sPEAKER: May I requelt the 
hon. :Members to stand in silence for 
a shorlwhile as a mark of respect to 
the memory of th- frieDdlt 

The Member, then stoOd in silenCe 
for II shorttDhiIe. 

MR. SPEAKER: The House stands 
adjourned till 11 a.m. tomorrow. 

13.11 1m. 

7'Iw! Lok Sabh4 thft ad;ourned till 
Eleven eyf the Clock on Tuesda.y, Feb-
MUlry 13, 1968IMagha 24, 1889 (Saka). 

OMOIPND-LS D-3C167 (AI) l.SD--38 6. 1010 


	001
	003
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029



